SCHEDULE 1l

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. Thesaurus Project Private Limited

SI. No

PARTICULARS

DETAILS

Name of corporate debtor

Thesaurus Project Private Limited

Date of incorporation of corporate debtor

21° July, 2011

Authority under which corporate debtor
is incorporated /registered

Registrar of Companies, Ernakulam

Corporate Identity No. / Limited
Liability Identification No. of corporate
debtor

U45200KL2011PTC028924

Address of the registered office and
principal office (if any) of corporate
debtor

12/481-5, 2™ Floor, Puthur Road,
Koppam, Palakkad, Kerala - 678001

Date of closure of Insolvency Resolution
Process

04" July, 2023 [Liquidation ordered by
NCLT on 05" July,2023]

Liquidation commencement date of

corporate debtor

05" July, 2023 [Order received on 06"
July,2023]

Name and registration number of the
insolvency professional acting as
liquidator

Address and e-mail of the liquidator, as
registered with the Board

10.

Address and e-mail to be used for
correspondence with the Liquidator

Mr.K.J.Vinod,

IBBI/IPA-003/1P- N00291/2020-21/13451
Flat No. 9, 3rd Floor, Block-A,

Trident serenity, Nanjundapuram Road,
Ramanathpuram, Coimbatore — 641 036

Ph no: 97899 02841

Mail to: tppl.liquidation@gmail.com

11.

Last date for submission of claims

04™ August, 2023




Notice is hereby given that the National Company Law Tribunal, Kochi Bench has ordered the
commencement of liquidation of the M/s. Thesaurus Project Private Limited on 05" July,2023.

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in = Quick
Links—> Downloads—>Forms under IBBI (Liquidation Process) Regulations, 2017.

The stakeholders of M/s. Thesaurus Project Private Limited are hereby called upon to submit their
claims with proof on or before 04™ August, 2023 to the liquidator at the address mentioned against
item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.
[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and

Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.]

Digitally signed by KALLIYADICKAL JANARDHANAN VINOD

KALLIYADICKAL B bl G
JANARDHANAN VINOD e 7
Date : 11" July, 2023 K.J.Vinod
Place :Coimbatore Liquidator of M/s. Thesaurus Project Private Limited

AFA No. AA3/13451/02/230224/300874 Valid up to 23/02/2024
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EX-MP recalls how he thwarted a

private member’s bill on civil code

For ruling party Cong, introduction of such a bill would have become an embarrassment

A SATISH @ PALAKKAD

AS the discussions on uniform
civil code (UCC) occupy centre
stage, former Congress MP V S
Vijayaraghavan reminisces
the time when BJP
member Ram Naik
brought a private
member bill on UCC
in the Lok Sabha on a
Friday evening when
there were very few
Congress members in
the house but was suc-
cessfully prevented
from introducing it.
During the tenure of the PV
Narasimha Rao Government
(1991-96), a BJP member from
Maharashtra, Ram Naik, came
forward to introduce a private
member’s bill stating that the
UCC should be implemented.
The speaker had given permis-
sion to introduce the bill and it
was also listed in the business
of the day. For the Congress
which was the ruling party, the
introduction of such a bill

Tender begins for
Kozhikode railway
station’s makeover | &

Opposition V D Satheesan are
protecting yellow journalism that

EXPRESS NEWS SERVICE @Kozhikode

THE MUCH-AWAITED development activities of
Kozhikode railway station which aims to upgrade it to glo-
bal standards are all set to take wings. The Southern Rail-
way has started tender procedures for the multi-crore
renovation scheme which was officially launched by Prime

would have become a huge em-
barrassment. Moreover, the
government did not have the
required majority and since it
was a Friday, many members
had returned to their constitu-
encies. “The then par-
liamentary affairs
Minister Ghulam Nabi
Azad immediately
consulted me. I was
then the convener of
the Congress MPs
from Kerala. He in-
. formed me that Ram
- Naik has come to the
House to introduce a
bill on UCC and it should be
blocked in some manner,” Vi-
jayaraghavan told TNIE.
Vijayaraghavan said that
when he looked at the numbers
in the house, there were only a
few members. I then came up
with an idea by asking for the
guorum needed in the house. It
was stated that there will be a
guorum only if at least one
member for every 10 members
is present in the House. Since it

Sa

sp
ha

Sh

Minister Narendra Modi in April. on
Office of Kozhikode MP M K Raghavan informed that g0

the total project cost is Rs 473 crore. However, the Railways
invited tenders for Rs 444.75 crore construction works
which mainly include setting up of a five-storey railway

During the tenure of PV

Narasimha Rao, BJP
member Ram Naik came
forward to introduce a private
member’s bill stating that the
UCC should be implemented

Vijayaraghavan came up
0 with an idea by asking for
the quorum needed in house

-+ Naik could not introduce

9 the bill as the speaker

denied permission stating that
there was no quorum.

was lacking, the matter was in-
formed to the Speaker. The re-
maining Congress members
also walked out of the house as
suggested by Vijayaraghavan
and Ghulam Nabi Azad and
they effectively thwarted the
introduction of the bill by not
returning to the house.
Subsequently, Ram Naik
could not introduce the bill as

EXPRESS READ '

‘Sudhakaran supports
yellow journalism’

Kannur: DYFI state secretary V K

noj said KPCC president K
dhakaran and Leader of

reads messages of division and
tred among people. Sudhakaran

should be ashamed of protecting

ajan Scaria of Marunadan

Malayali, who snubbed Rahul
Gandhi through his channel and
indulged in anti-women stand, he
told reporters. “Sudhakaran is the

e providing shelter to Sajan to
into hiding,” Sanoj said. .

the speaker denied permission
stating that there was no quo-
rum. As there was no quorum,
the speaker adjourned the
house for the day. It was due to
the effective intervention of
Vijayaraghavan that the bill
could not be introduced on that
day. Ram Naik later became
governor and Union Minister
in the Vajpayee-led NDA Gov-
ernment. The 81-year-old three-
time MP Vijayaraghavan has
devoted two pages to describe
the incident in his book re-
leased last year. He had said
that there were two types of
bills -government bill and a pri-
vate member bill. The govern-
ment bill is introduced by the
ruling party while a private
member bill can be introduced
either by a ruling party mem-
ber or an opposition party
member.

It was in this manner that
Ram Naik had introduced the
private member bill and it was
cleverly thwarted by the
Congress.
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Residents paying tribute to tusker Sankaramkulangara Manikandan
who died on Monday | express

Nepali woman’s body found
floating in Bharathapuzha

EXPRESS NEWS SERVICE
@Palakkad

THE body of a 35-year-old
Nepali woman was found float-
ing in the Bharathapuzha near
Mayyanur on Monday. The
body was first spotted by local
residents. The deceased is Su-
nadevi Jagri, 35, of Panchthar
district in Nepal.

The police said Sunadevi and
her husband Lokendra Bahad-

hur came to work at a farm in
Pazhayanur seven months ago.
“On Monday morning, Suna-
devi entered Bharathapuzha to
wash her clothes. However, as
she didn’t know swimming, she
might have fallen into the riv-
er,” said a police officer. After
Sunadevi’s husband reported
her missing, the police initiat-
ed a search. Her body was re-
trieved by the local residents
from the river near Mayyanur.

Newly-wed woman dies in accident

EXPRESS NEWS SERVICE
@Palakkad

A newly wed woman died when
the motor bike in which she
was pillion riding collided with
acontainerlorry at Kurudikkad
in Pudussery on Monday.

The deceased is Aneesha, 20,
a native of Puducode near Kan-
nannoor. Her husband, Sha-
keer, 32, a native of Coimbat-
ore, suffered serious injuries
and has been admitted to
hospital.

The accident occurred at 11

am. The marriage of Shakeer
and Aneesha took place on July
4. They had gone to a house of
arelative in Kunissery,
Nenmara, and was re-
turning to her hus-
band’s house in Coim-
batore. The container
lorry which was pro- -
ceeding to Coimbatore
from Palakkad hit the
two-wheeler of Shakeer which
was also going in the same
direction.

The container lorry which
was parked in Pudussery over-

took the two-wheeler from the
left side, said the locals. Anee-
sha who was thrown off the
motorbike was run over by
the container lorry. Though
both were rushed to the dis-
trict hospital in Palakkad,
Aneesha breathed her last.
The Kasaba police have reg-
istered a case.

Aneesha is the third
daughter of Kajah Hussein and
Asiya, of Mudiparambu,
Kuzhalmannam. Anshiya, An-
siya and Ansalna are her
sisters.

Pinarayi Vijayan@pinarayivijayan

Kerala stands in solidarity with Himachal Pradesh as they are facing the fury of heavy rainand
landslides. Our heart goes out to the lives lost and the affected families. Stay strong, Himachal!
Together, we will rise above these adversities

LDF prez of
Pirayiri
panchayat
steps down

EXPRESS NEWS SERVICE

@Palakkad

SUHARA Basheer of the Ja-
nata Dal (S), who became the
president of the Pirayiri pan-
chayat on Friday with the
support of three BJP mem-
bers, stepped down from the
post on Monday. The decision
follows the LDF district com-
mittee’s stand that the party
does not need the support of
the BJP to secure the post.

In the 21-member Pirayiri
panchayat, the UDF has 10
seats, LDF has 8 and BJP has
3 members. As per the agree-
ment within the UDF, the
Congress was torule the local
body for the initial two-and-a-
half years and the IUML was
to get the next term. Abiding
by it, the Congress president
resigned recently after the
completion of the initial
term, necessitating a mem-
bers-only vote in the pancha-
yat. However, though the UDF
has 10 members, IUML’s Sher-
eena Basheer could not win
the election as the BJP mem-
bers voted for LDF candidate
Suhara Basheer, taking her
vote tally to 11 and thereby
making her the president of
the local body.

With this, the Congress and
the IUML alleged a secret
pact between the LDF and the
BJP. However, LDF an-
nounced on Friday evening
that Suhara will resign from
the post as the party does not
want to share power with the
BJP or the SDPI.

Meanwhile, BJP suspended
the three members who voted
for the LDF candidate from
the primary membership of
the party.

t

station building with a total
area of 86,039 sq m. The tender
has been invited as per the de-
tailed project report (DPR) pre-
pared by State-run KITCO. The
bids will be finalised after two
stages of assessment. In the
first stage, a technical bid will
be invited to assess the techni-
cal competency of the agencies.
Those who qualify in the tech-

nical bid will be called for the commercial bid. Subsequent-
ly, the Railways will sign an agreement with the agency
which is awarded the work. It is expected that all these
processes will be completed within three months. Once the
work is awarded, the agency will have to complete the con-
struction within three years, informed the MP’s office.

As per the DPR, the number of platforms will go up to
nine from the existing four in the later phases. Instead of
the existing two five-metre wide foot overbridges, two new
12-m-wide foot overbridges will be constructed on the
southern and northern sides of the station.The terminals
on the eastern and western sides will be linked to a 48-me-
tre-wide concourse in the middle. There will also be facili-
ties such as a business lounge.

SCHEDULE Il - FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy
{Liquidlation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. Thesaurus Project Private Limited

1.| Name of corporate debior

Thesaurus Project Private Limited

a-| Data of incorporation of
corporate debtor

21st July, 2011

3. | Autharity under which corporate
debtor = incomporated fregistered

Registrar of Companies, Ernakulam

4. | Corporate Idantity Na./
Limited Liability Mentificabon
Mo. of corporate deblor

LMS200KLA011PTCO20%24

5.| Addres s of the registered office
and principal office (if any) of

12/481-5, 28 Floor, Puthur Road,
Koppam, Patakkad, Kerala -678001

corporaie deblor

6. | Date of dosure of Insohency | 04 July, 2023 [Liguidation ordered by
Resolution Process NCLT on 05T July,2023)

7. | Liquidation commencemant 05TH July 2023, [Order received on
date of corporate debbor OBTH July, 2023
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Dynamic Branding

High-End Speakers
from JBL

MAGNITE IS MUSIC

INTRODUCING NISSAN MAGNITE GEZA SPECIAL EDITION

Ambient Mood Light
(App Based)

Bigger 22.86 cm (9”) Infotainment
Screen with Wireless Connectivity
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GEZA EDITION @

37 39 000°
35 99 900

AN FOR
SERVICE

AVAIL BENEFITS UP TO

362 900*

BOOK & WIN
ADDITIONAL GIFTS’

REQUEST A CALL BACK:t, 8879509258

f:? Book Nissan Magnlte_-:j

Wwww.nissan.in

§i /Nissanindia ' @ /Nissan_India | Also Available In CSD.! For Dealership Enquiries Contact: dealer.management@email.nissan.in

AUTHORIZED NISSAN DEALERS: KERALA: COCHIN: KALAMASSERY: EVM NISSAN- 9731165476, VYTILLA: EVM CARS NISSAN- 9731164294, CALICUT: EVM NISSAN- 9731164484, CHANGANACHERRY: EVM NISSAN- 9731164718,
IKKANNUR: EVM NISSAN- 8111990667, KOLLAM: PINNACLE NISSAN- 9731166765, KOTTAYAM: EVM NISSAN- 9731164760, MALAPPURAM: EVM NISSAN- 9731165101, MUVATTUPUZHA: EVM NISSAN- 9731165407, PALAKKAD:
PINNACLE NISSAN- 9731166867, PUZHAKAL: PINNACLE NISSAN- 9731167750, THRISSUR: PINNACLE NISSAN- 9731168115, TRIVANDRUM: MARIKAR NISSAN- 9731165936, WAYANAD: EVM NISSAN- 9731165421.

& | Mame and regesiration number
of the insolvency professional
acting as liguidator

Mr. K.J. VINOD,
IBBYIPA-DOGNP-NO0291,2020-21113451

9. | Address and e-mazd of the
iquidaior as regisierad
withy the: Board

Flat No. 9, 3rd Floar,
Block-A, Trident sarenity,
Nanjundapuram Road,
Ramanathpuram,

10| Address and e-mad to be used
for comespondence with
fhe Liguidator

Coimbatore—841 038
Ph Mo; 97899 02841
Mail to: tppl.iguidation@gmail.com

11 | Last date for submission

FINARCE LTO.

WS MANAPPURAM HOME FINANCE LIMITED

FORMERLY MANAPPURAM HOME FINANCE PVT LTD

CIN  UeS823R12010PIC0381 78

Regd Offica : NAT0A (DLD) WiE384 (NEW) Manappuram House Valapad Thrisgur, Kerala GEOSET

Corp Office : Maneppuram Home Finance Lenitad. Thind Floor, Unit Mo, 301 10 315, A VWing, ‘Hanakia Wall Strest’, Andheri-Kurla
Road, Andherl East, Murnba 4000893, Maharashtca. Phone No.: 02256211000, Website : www. manspourambomelin com

DEMAND NOTICE

A notice s hareby given thal the following borrower’s have defaulied in the repavment of principal and
inferest of the loan facilty obtzined by them from the Company and the loans have been classified as Non-
Performing Assets (NFA) The nofice dated were issued (o them under Section 13 (27 of Securitization and
Re-construction of Fimancial Assels and Enforcement of Securnly Interest Act-2002 on thelr last known Euwurh confamed on himd har undar Section 13(4) of tha saif Al read with Hula & af tha sald rules on T
eddresses as provided to the company by them, that in addibon thereto for the purpeses of information of

the zaid borrowers enumerated below, the said borrowers are being informed by way of this public notice.

Whereas

demand noticas u

the nothoe within &0

ﬂfﬂlﬂl Bank

‘Terms & conditions apply. All prices ex-showroom Delhi. Features may vary from variant to variant. Colours are indicative only and may vary due to printing constraints. Accessories shown may not be part of standard fitment.
The scheme is applicable on vehicles invoiced on or before 31t July’ 23. Please visit your nearest Nissan dealer for more information.

SYMBOLIC POSSESSION NOTICE

Branch Office: [CICI Bank Lid. 4710, Mytheaa Tower, Bommanhalll Hasur bain

Hoad Bangalore-560068

The undersigned being the Authorized Officer of |CICI Bank Limited under the Securitisation and
Heconstruction of Financial Assets and Enforcemant of Security Interast Act, 2008 and in exercise of the
powers confarrad under section 13 (12) Riw Rule 3 of the Security Interest (Enforcemeant) rules 2002, issued
1 the borrowers mentionad balow, (on underying pool assignad to ICIC] Bank by Dewan
Housing Finance Lid. ) in ralation to the enforcement af security in respact of a8 housing loan facifity granted
pursuant o 8 loanagreemant entared nto betwaan DHFL and the borrower, 1o repay the amount mentioned in
Ja-,-:: frovm thie date of receipt of the sald notice

As the borrower Talled 1o repay the amount, notios |8 heraby given 1o the borrower Bnd the public in gensral
that the undersignad has laken Symbotic  possassion of the propany described hafain below in exarcise of

alow-mantionad dates, The bosrower In particular and tha public in genaral (s hemaby cautionad pot to deal
with the property and any daalings with the property will be subject tothe charge of ICIC] Bank Limited

¥

T R

NISSAN
FINANCE

epapEl : new“wexppess.m

04™ AUGUST, 2023

www. ibbil.gov.in
Progees) Requlations, 2017,

resofutice
b be submittad under seclion 38]

Cate:111h Juty, 2023
Place: Coimbalore

A8 albar creditors may submil the elairms with the proof in person, by pos{ or tnl;
EhecirorE means. écnulk:able forrres can be downloaded Trom e foddwsyg portal:
Cuiick Links=*Downlads=Forms. wnder BRI (Ligudation

Zubrission of false ormisleading proof of ciaims shall atiract peraibes
I case & sfakohoider does mol submil ks claims dur
ne clalms submitted by such a stakeholder dmrch £

process under the Insolvency and Bankruptcy
oy Fesoluton Process for Corporate Persons) Reguitatons, 20168 shall be desmed

- K. I WINOD .
Liguidatorcf Mis. Thesaurus Project Private Limited
AFA Mo, AT 3SR Z24F08T4 Wakid s fo 2300212024 |

Dascription of anp&rtjr.r

I:ur,; of Dama..n.;

b liguidalion process,
rabe nsahenicy
Board of IndiaInsolven-

Date:
Place: KERALA

July - 2023

The sbove bormower's are advised (o make the paymenis of cutstanding within period of 60 days from the
date of lssuance of notice s, 13 (2}, faling which further steps will be taken after expiry of 80 days from
the date of issuance of notice Ufs. 13 (2) dated mentionad above as per the provisions of Sacuritization and
Re-construction of Financial Assets and Enforcement of Security Interest Act, 2002

Manappuram

[ 13040 Sq Ft) Bounded By Norh: Temple Road and
| Propery of Gireesh South: Prnﬁﬂeny of Santhakumari |

L and Others East : Property of

adhava Tarakan

EWF.-:-'.!.: Froperty of Santhakumari and Others, Dale
| of Symbolic Pessession Done on @ 05-july-2023.

T e - {8y, | Nama of the Borrower! Mamea
of c:llzr-:ms . Sr. Mame of the Borrower! Description of Secured Asset NPA Date Date of Notice ;:; Number {Loan Account Date of Symbolic Possession Notice! Amaunt | of
Mitice is hereby given thal thie Nationat CG”E'B%"EE‘“’ Tribursal, Kochi Bench has Na. Cao-Borrower! in respect of which Interest has sent & Outstanding [ Number {DHFL Old in Demand | Branch

E;:j;ﬁrga on E‘ﬁnﬁnﬁqr%ﬁ Dl L  Thegaurus Project Private LAaM/Branch been created Amount LAMN & ICIC] New LAN) Motics (Fs.|
B e e e gt oot 2os eried| ([ | viasici . Rajan K v Re Sy No 26/4 Vandazy Vilage, | 16-06-2023 | 20-06-2023 & | | Rdhakristonn G P | Baumet Covaring Suney o 483, near Sowrs | - Rer | o
lipuidatar at the address mentioned against tem Mo 10, ' MaB0colons000005010076/ | Alathur Taluk, P.O. Kilakkancherr, Rs. 4,18,084/- QZZTHOOODS040513 | Kiyanamandapam. Pockotiukay Visage Otiapaiam | 27.74.231.00-

The financial creditors shall submit their claimes with proaf by electranic eans only. Thrissur Falakkad, Kerala, Pin: 678684 | Thaluk Palakkad, 679515) (Admeasuring an area of

Sdi-
Authorised Officer
Home Finance Ltd

Date : July 11, 2023
\Place : Palakkad

The above-mentioned borrowears|s ) guarantors(s) are haraby given a 30 day notice o repay the amount, else
the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules & and 8 of Secunty Interasl (Enforcament) Rulas 2002,

Buthorized Officer
ICICI Bank Limitﬂy
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